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DISCUSSION ON THE WORKING    OF 
THE  MINISTRY  OF     INDUSTRY 

THE VICE-CHAIRMAN (SHRI SYED 
RAHMAT ALI); Now, we take up dis cussion 
on the working of the Ministry of Industry  
(Interruptions) 

SHRI S. W. DHABE (Maharashtra): Sir, I 
am on a point of order. I want to mention that 
today's Calling Attention was not expected to 
come up today and it took a long time. And 
now only we are starting the discussidn on the 
working of the Ministry of Industry. It is very 
seldom that we get an opportunity to discuss 
this Mini stry. And one full day is reserved for 
the discussion. If we start the discussion now, 
it will go up to 9 0 clock. Therefore, I request 
you to allow the discussion upto 6 O' clock and 
the rest We can continue tomorrow so that a 
full-fledged discussion can take place and a 
number of speaker? can participate. 

 

SHRI SURESH KALMADI (Maharashtra); Sir 
I would like to say that the discussion on this 
Ministry of Industry is a very important 
discussion. And the House has to discuss it 
threadbare. I therefore suggest that the Rajya 
Sabha may meet for one more day on the 11th and 
take up this discussion for the full day. 

SHRI J. K. JAIN (Madhya Pradesh): Sir, is 
he on a point of order or he has started the 
debate? 

SHRI    SURESH    KALMADI;    There 
should be a full-fledged discussion.   ■ - 
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SHRI DIPEN GHOSH (West Bengal): Mr. 
Vice-Chairman, Sir, it was decided that a full 
day will be allotted to discuss the functioning 
of the Ministry of Industry. Since the Calling 
Attention and the other things had taken so 
much time, only at 5 minutes to 4 o'clock we. 
are taking this up. The question is whether we 
can continue the discussion beyond 6 o'clock. 
Our suggestion is that let the discussion 
continue upto 6 o'clock and then let it be 
continued tomorrow. There should be no harm 
if we continue this tomorrow. There will be 
no Calling Attention tomorrow. so we can 
continue it tomorrow. After 6 o'clock we 
adjourn and continue! the discussion 
tomorrow. 

SHRI LAL K. ADVANI (Madhya Pradesh)  
Sir, I am happy that the Leader of the House is 
also here. In a situation of this kind. I am sure, 
he will be responsive. We know that tomorrow 
and the day after we have some legislative 
business, which Government would naturally 
like to be concluded. On behalf of the 
Opposition, I can say that we will see to it that 
all the legislative business is completed before 
we adjourn sine die day after tomorrow. In any 
case, we can sit late day after tomorrow and 
complete the legislative business. But so far 
the discussion on the Ministry of Industry is 
concerned, it will be appreciated that it will be  
in the    fitness of things 

to give adequate time to it for discussion, 
meaning  that we should continue discussion 
on it tomorrow also after discussing it till six 
o'clock today. Continuing the debate after six 
o'clock has      its   own   implications. 

THE LEADER OF THE HOUSE (SHRI 
PRANAB KUMAR MUKHERJEE): It was 
your suggestion that alt the legislative 
business will be over by Thursday, I have no 
objection. But in that case we may have to sit 
late in the evening tomorrow and day after 
also because the business which we are having 
we will have to transact it. Tomorrow there 
will be no calling attention and day after 
tomorrow also there will be no calling 
attention. Otherwise it will be a problem. If 
you agree I think we can carry on till such 
time as we want today and the rest can be 
done tomorrow. But it is on the under standing 
that all the legislative business will  be  
completed by  Thursday. 

SOME HON. MEMBERS; Yes, ye*. In 
any case we will be having no calling  
attention tomorrow  and day  after. 
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The  Vice-Chairman   (Shri   R.   Rama-
fcrishnan) in- the Chair. 
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SHRI SURESH KALMADI: I hope all of us will get 
the same amount of, time as Mr. J. K. Jain. He has 
spoken totally irrelevant things for the last half an hour. 

SHRI J. K. JAIN; I will speak for one hour. See the 
strength of my party one hour. See the strength of my 
party party. See my block here; there are 153 Members 
of the ruling party. So, please don't interrupt. 

THE VICE-CHAIRMAN     (SHRI     R. 
RAMAKRISHNAN): You go on with your speech. You 
don't allow them to sidetrack you. 

{interruptions) 

SHRI J. K. JAIN:     Whatcan I dowhen they talk like this?    
Myparty hasso many Members and wehave the 
time.... 

 

THE VICE-CHAIRMAN (SHRI R. 
RAMAKRISHNAN): Only If such matters 
are introduced, the debate will become 
lively.. 
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THE VICE-CHAIRMAN (SHRI R. 
RAMAKRISHNAN); Hon. Members, I 
request you in the interests of a proper debate 
you allow him to speak as he likes. You will 
get your chance when you say what you want. 
{Interruptions) 

SHRi J. K. JAIN:    Please    don't   interrupt 
me,    Mr. Suresh  Kalmadi.    Yon are not 
flying in the air;    now   you are sitting in    
Rajya    Sabfca,    Please earn some manners   
....   Interruptions) 

THE  VICE-CHAIRMAN      (SHRI   R. 
RAMAKRISHNAN):     Please     let    him; 
continue. 

SHRI       SUSHIL       CHAND      MO-
HUNTA: He can speak till 6 o 'clok; we have 
no   objection.     We   will   continue 
tomorrow. ,  



363      Discussion on  the Working           [ RAJYA SABHA ]   of the. Ministry of    364 
Industry 

 



365    Discussion on the Working  [ 8 MAY, 1984 ] of The Ministry of 366 
Industry 

 



367      Discussion on the Working                     [ RAJYA SABHA ]  of the Ministry of      368 
Industry  

SHRI R.        MOHANARANGAM 
(Tamil Nadu); Mr. Vice-Chairman, Sir, 
after a very long time, that too after 
listening to the speeches of Mr. Yadav 
and my friend Mr. J. K. Jain, I an 
given the opportunity to speak in the 
discussion on the working of the Minis 
try of Industry. I am not going to 
give answers to questions raised by Mr. 
Iain, because it is not my duty. Rather 
I am going to endorse the views of Mr. 
Yadav as well as Mr Jain. But as a 
citizen of this country I know fully 
well, and if any person says that our 
country is not industrially developed, 
even a blind man will not accept that 
theory. If you go through the length 
and breadth of our country you 
will see that it is industrially developed 
to the satisfaction of almost all. But 
my fear is whether it has been properly 
distributed. That is the question I am 
going to raise.  

It is a well known fact that our countiy is 
agricultural country. Eighty per cent of the total 
population of this country are completely 
dependent  upon agriculture. That is why, Sir, by 
the time when the First Five Year Plan was 
framed, importance was given only for 
agriculture, considering the development of the 
agricultural community of this country. Only 
after having completed —I do not know whether 
it has been successfully completed or not— only 
after having completed the First . Five year Plan, 
thcy have started giving importance to it in the 
Second, Third, Fourth and Fifth Plan, with a 
view to industrialise our country. That is why 
they have given much importance for the 
industrial development of this count. 

As I said already, our country is very, very, 
very important country tat agrio* hire.     
Eighty    per    cent     of the 

population of this country is completely 
dependent upon agriculture. That is why, Sir, 
by the time when the Firss Five Year Plan was 
framed, importance was given only for 
agriculture. Bat after 37 years after 
independence, if anybody asks the question 
whether wo have developed to the satisfaction 
of all, it can be said that of course, we have 
somewhat satisfied the needs of the people. 
Whether we have fully satisfied these needs, 
this is what we have to discuss. 

Mr. Jain has said that we have solved 
almost all problems, we have solved the 
industrial needs of the country. But finaly, Sir, 
he has not accepted the theory what he said. 
He has stated our Minister that he should take 
proper steps to develop the industrial system 
of this country, and therefore I request him to 
see that we have to develop our country. 

What have we to do for this? We have-to 
improve the small-scale industry. Even Mr. 
Yadav as well as Mr. Jain of the ruling party 
have pointed out that the small scale industry 
should be started in each nook and corner of 
this country, especially in the rural area  to 
create em loyment opportunities. 

What is the object of the industrial policy? 
Even a first year student of Economics will 
say clearly that there are three objects of the 
industrialisation of the country. One is to 
create employment opportunities, another to 
produce mors and third is to tackle the entire 
poverty of this country. If we have to tackle 
the poverty of this country, we have to create 
employment opportunities to the satisfaction 
of all. Whether we have pro-ducd more for the 
needs of the country we have to study and 
understand whether we have completed all 
these things. But one thing we have to keep in 
our minds that until and unless we give 
importance to small scale industry, until and 
unless we ask our people to create employ-
ment through the small scale Industry almost 
in all States of the country. we cannot achieve 
our target, target of giving employment to 
almost all adults of 
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this country.  I want to ask one  question of the 
Minister of    Industry.    I have got very high      
regard    for     our    Minister. Whenever I go to 
him, never he will say     no. He used to say 'yes', 
and he will ask his officers to take up the entire 
responsibility    of satisfying me by giving proper 
answers, I get    very    good answers.    But 
whether my problem is solved or not,    I have  to  
give  proper  answer  for  it.      I ask:   What is our 
industrial policy?   What about the 
recommendations     which they send, the 
applications for registration with the D. G. T. D„ 
and    also   for issue of Letter of Intent    by the   
Government of India?   Is it not our duty to give 
permission for the persons who come   from the 
States for Letters of Intent    as well   as     ' their 
duty to start industry   in their own States. Is it mot 
the duty of the Government to encourage these 
persons and give incentives to them to start 
industries there? Tamil Nadu, I may tell you   Mr    
Vice-Chairman,    sent 110 applications   for the 
Letters of intent, whereas the Government of India    
sanctioned only 57—57 out of 108 sanctioned for 
the year 1980. In 1981, 44 were sanctioned Out of 
92. In the year 1982f only 67 were sanctioned out 
of 184. Out of a total    of 384,    123 applications      
are still pending with the Government of     India.    
I do not know    at    what    stage     exactly the 
matter stands and what    they     are going to do 
for the    123 applications which are still pending 
with the Government of India.   These are the 
main things I want to ask. But   at the same    time, 
I want to -fell him that if anybody    comes 
forward saying that  there     is     industrial 
progress in Tamil Nadu,   it is not because of the 
recommendation    by the Government of India,    
not    because of the help rendered by the 
Government of India and not because of the 
services rendered by the Government of Tndia.    
but because of the importance      given    to      
industries      by the       Government       of Tamil       
Nadu. We     have     developed.     Somewhat     in 
our State. For example from the year 1977 to 
1983. for the past six years 449 medium and  
major  scale  industries  have  been  set 

up in Tamil Nadu with an investment of 850 
crores  of  rupees,  whereby    creating 
employment      opnortiuiites    of     I, If,000 
people,  we  have     spent  850     crores of 

rupees without help of the Government of 
India, that too in the past six years by 
starting major and mdium seal industries, 
Thus, we have provided employment op-
portunities for more than 1 lakh of people. 
That is how we are going about the 
development of industries in my State. 

What  about  the     central    investment? That 
is a very big question.    I think the 
Government of India is situated not only in 
Delhi.    It is    also    situated at Kanya 
Kumari and Jammu and Kashmir,    i. e. 
throughout the length and breadth of this 
country consisting of 72 crores of people. The 
Government of India have to take up the entire 
responsibility for the industrialisation of this 
country or for the development of industry   in 
this   country.   They have the  responsibility 
for the entire 72 crores of people who come 
from    Kanya Kumari or from    Jammu    and 
Kashmir. The entire country belongs to the 
Government of India.   That is why I am 
asking* this. What have you done for the past 
15 years or. I can say, for the past 17 years, 
since 1967,    especially after the non-Con-
gress party    had   taken up    the   respon-
sibility    of giving a good rule to the five 
crore citizens of Tamil Nadu?   Of course, 
they  have  started  some  very  big  indus tries 
in Tamil    Nadu.    But till    the year 1967,   
only 11 industries were started   in Tamil 
Nadu,    i.e. till the Congress    was ruling that 
particular State   from 1947 to 1967. Now, in 
20 years they have   started 11   industries   in  
the  Tamil  Nadu  State. But after 1967, Sir, I 
have been searching     , the  industrial  map  
of this country    and every nook and corner of 
my area and I find that only two industries, 
that loo of-moderate size have been started, 
that too in the year 1983.    For the past 17 
years, the Govenment of  India never came 
forward,    whether    it was    the    rule of the 
Janata Party or    of the    Congress Party. 
With both the    parties    we had alliance. But 
none of these  parties came forward-to start 
industries in our State.    I Would-like the 
Minister to    give me a    specific._ answer.    
What is the    reason    for that 



IShri R. Mohanarangam] Had any Minister 
belonging to a different party approached    you 
or had    anybody else  had approached you not to 
start industries  in  our State? 

As  1  said  nearly   123  applications  are pending   
with   the   Government  of   India or the    past so 
many years.   Why have you not taken steps    to 
start    industries anywhere in Tamil Nadu?   At the  
same time, we are not quite satisfied with  the 
central investment.   It is    reduced    from, 8 per 
cent to 4 per cent in the year 1967. 1  do not  know  
to what percentage  they are   going  to  reduce   it      
further.    What about   the   industrial   procedure?   
A   person comes from our area and approaches an 
officer.   Do you mean to say   that. the officer 
gives a proper reply to the questions  raised by  the  
persons     who  come with   the  intention  of  
starting  industries? I like you very much and I 
have got highj regard   for  you     Bui     what     
about the officers?   They     have      got     
readymade answers   for   everything.    As   the   
Chairman of the Municipality. I was managing, 
400   to  500  persons.    Whenever  I   wanted to 
do anything for a person. T would give a  very 
good answer.    If I did    not want to  do the work, 
T would ask     my officers to say that the rules 
don't permit it.    Likewise,     your     officers,     
whenever they  are  approached  for  any licence  
are saying that this  is not permitted by    the rules    
and    regulations.    The    rules were framed even 
before  1947, and your orticcr will say 'hat the rule 
does not permit    to start this industry or that 
industry.   That rule will only permit at places 
where   the officers  come     from.    Your     
officers  are functioning in such a way that unless 
and until  your offi.'cis just  go  along with  the 
idens of industrial policy as enunciated by the 
Government of India, as indicated    by the  Prime  
Minister.  Madam  Gandhi  you will never develop 
industries in our coun-"       try because your 
officers are  standing    in " the    way.    
Everything    is    a     man-made manifestation.    
The' rules   and   regnla'ions arc framed by us.   
The rules and regulations are    not    born    With'   
HS.   We are responsible  for    creating    the    rules 
and    Nearly 4 to 5 thousand' years back. we lust 
created so many tilings. The 

Britishers have made the rules and regulations. 
Everything is a man-made manifestation, as I 
just now said. Why do the officers stand in the 
way when you want to start an industry? I want 
a specific answer to this from our Minister. 

Sir, as I told you already 'about this industrial 
procedure, even a small man cannot start an 
industry. What about the subsidy? Our State 
financial institutions are there. Before you give 
the subsidy, they just give an amount of loan to 
a person who starts an industry. But it cannot be 
reimbursed so easily. Even sometimes it takes 
two to three years. Who is to take up this 
responsibility? The person who starts an 
industry is not in a position to pay the interest. 
There is no use giving the subsidy to the State 
financial institutions until and unless this 
subsidy or the loan amount is reimbursed 
properly. Sir, now we give an industrial licence 
only upto Rs. 3 crores. Whenever anybody 
comes from my area or your area or this area or 
that area we just say that Rs. 3 crores is the 
limit. You go and start an industry. The 
industrial licence is not necessary. I think 
considering the cost of materials and the cost of 
starting an industry, it is better if it is increased 
from Rs. 3 crores to Rs. 5 crores. 

Sir. so far T have dealt with the industrial 
procedures of the Government of India, how there 
is an inordinate delay, how the subsidy is not 
reimbursed properly, how the bridge loan is not 
reimbursed properly, and how exactly they started 
industries before 1967, how our State Government 
spent money-nearly Rs. 859 crores—thereby 
creating employment opportunities for more than a 
lakh of people. Now. 1 will mainly discuss about 
my Tamil   Nadu   Stale. 

Sir. so many times, on the floor of this House, 
we have raised the question about the integral 
coach factory. An answer was given by our 
Minister just a week back here. Why I want to 
stress is that unless the haby cries, the mother will 
not feed her. Unless we ask very often, we will not 
be in a position to get it and you will not be" in a 
position to remember 
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it. sir. the cumulative out-turn of the 
Integral Coach Factory is more than 
13,974 coaches every year. And the total 
estimate of the project is 70 crores. And 
the total value of the export order execut 
ed so far is Rs 25.57 crores. We have ex 
ported coaches to Burma, Zambia, Uganda 
and to so many countries. It is a very 
big Government institution. Nearly 3,000 
to 4,000 people are working there. It has 
made a very good name. There is a very 
big popularity for this institution. We 
have exported to so many countries. 
Why should we not expand it? Why 
should we not start a second coach factory 
at Perambur whereby we can create em 
ployment opportunities to more than 
5,000 persons. Why should we bring it 
from the southern corner to the northern 
corner where we have numerous industries 
now'' Sir, I know fully well that I anr 
a citizen of India. I know that in 'he 
.Indian Constitution there is only one 
citizenship. There is no dual citizenship. 
I am a citizen of India. T cannot say 
that I am a citizen of Tamil Nadu 
Even as a man who is coming from that 
part of the country, I say, we beg of you 
to kindly expand or start the second coach 
factory at Perambur but not at any other 
place,  

Then. Sir. what about the Salem Steel 
Plant? How much have we spent so far'' is it 
Salem Steel Plant or Salem Steel Rolling 
Mill? Sir, we wanted to produce 32,000 tonnes 
of stainless steel. We have spent another Rs. 
1600 crores so fur. Nearly 1,500 people are 
working there. What are we going to produce? 
There was an application from the 
Government of Tamil Nadu to double the 
capacity of the plant by installing a second 
unit at an estimated cost of Rs. 50 crores I do 
not know exactly the stage at which the matter 
is at present and what action the Government 
of Tndia is going to take with regard to that 
particular stage. What about the expansion of 
the Heavy Vehicles Factor) at Avadi? Sir, for 
the manufacture of modern battle tanks at 
Tiruvalhir, we had sent in an application. For 
Tiruvallur we have sent an application. Out of 
MS applications which are pending with the 
Government of India, this   is one 

of the very important applications and we have 
asked so many times and we have approached 
so many times for a modem battle tanks 
factory at Tiruvallur. I want to know what the 
fate of this application would be. The State 
Government also wrote about the expansion of 
the Madras Fertilisers. I do not want to say 
more things about the Madras Fertilisers I have 
received an answer only today saying that 
since we are not in a position to get sufficient 
water in Madras, expansion of this industry is 
not possible. Now, Sir. We have ample water. 
We have water for three more years and with 
the blessings of Vsrina we will get more water. 
Therefore, Sir, I request you to expand this 
industry and see that the manufacture of 
modern battle tanks is started as early as 
possible. (Time   bell rings), 

 

Then, Sir, there is another problem. At the 
beginning I have said that we had 35 crores of 
population in the year 1947. Now we have 72 
crores of population. Our hon. Minister should 
kindly listen to what I am saying. I am not 
going to criticise the Government of Tndia 
because by ciilicising the Government of 
India; the regional parties will not definitely 
get anything. That I know. We had 35 crores 
of population in the year 1947. but now we 
have 72 crores. We are now feeding 72 crores 
of population and every year we are expected 
to feed additionally the population that is the 
population of Australia. Every year we feed 
one Australia additionally. Next year one more 
Australia. Like that we are expected to feed 
the large growing population, more than 75 
crores of population. I understand the 
difficulties of the Government of India. But 
what my point is and what my criticism is 
about the Government of Tndia. i.s that when   
they  spend crores and cioies of rupees they 
think of us not as the citizens of India but they 
think of us as the citizens of the State from 
which they come from or to which they 
belong. Please do not think that we are not 
citizens of India or that we are tbe citizens of 
Tamil Nadu or Andhra Pradesh or this or that 
Srate. I do not want to  name  the State of  the 
hom. Minister. 

-   '     

373       Discussion on the Workinng               [ 8 MAY, 1984 ] of the Ministry of     374 
Industry 



375        Discussion ON the Working              [ RAJYA SABHA ]   of  the Ministry of      376 
industry 

Except that one State I cam mention the names 
of all the States. But please do not think that 
we are not the citizens of Slates. We are the 
citizens of India. That is to say that when we 
spend crores and crores of rupees, we have to 
spend for the development of this country 
from Kanya-kumari up to Mount Himalayas. 

What   about  the   industrial  districts?   I told 
you already that for the past 17 years there is no 
Central Government investment in Tamil Nadu.   
There were 11 industries started  before 1967 
when my State    was ruled    by    the     
Congress    Government. After   we came   to 
power   in   the year 1967,   for the past 17 
years,   the Government of India did not come 
forward    to start even a single industry.    
When    we . think that Government of India is    
ours when we think that we belong to the Go-
vernment of India when we think that the entire 
amount for the  industrial development of the 
country  is our money, our national money, then 
you could spent some money for the 
development of my Slate. But you have .not 
started anything in my State.    You   have    not 
selected    even a single district  from  Tamil  
Nadu  as  No Industry District. You have    
selected  131 districts in the whole of this 
country from the sacred shores of Kanyakumari    
up to the tips of Mount Himalayas.    You have 
selected  131 districts but you have not been 
able to find    even   a single district in my State 
which can be branded or considered or cited as 
a backward district.    Do you mean to say that 
alomost   all the districts in my State are very, 
very    forward districts?   Did you ever   go to   
the corners of most  backward districts like  
Ramana-fhapuram  and other  places where  
people are  searching for    water,    searching 
for food,   searching   for    livelihood?     Even 
though   they   want   small   industries  help 
from the Government of India,    they are not in 
a position to get it.    You can find poverty in 
almost all the States but in one particular State, 
in our State, not even a single district is branded 
as or considered or cited as a No Industry' 
District.   I v,ant 

to know the. exact reasons for this. If you are 
not in a position to find even one district as a 
backward district, kindly hereafter sort it out 
on a taluka basis of block  basis. 

What about    free    trade zones?    And thank 
you  very  much Mr.  Minister   for having cited 
my area    for    starting free trade zone whereby 
we had to give    15ft acres, now 200 acres more 
and thus 400 acres for starting    free    trade 
zones and sick industries.    It    is a    very    
important question; my friend, Mr. Jain, was 
pointing out certain    things   with    regard to 
Maruti motors.    I too  appreciate  it that it was 
nationalised;     And   I suported it. \We  have  to  
nationalise  this  industry,   had said.    Now it 
has    come    out with flying colours.    Even    
the    Members of Parliament are  itching for  
Maruti     cars. That was the statement   of Mr.    
Jain I agree     with him    and  I    supported    
its nationalisation.    But I want to ask    one-
question, Mr. Jain.    We have our B & C Mills.  
There   are  15,000  people   working there and 
they are not on strike for the past 6 to 7 months. 
I do not go into the merits or demerits of the 
problem.    The finance Minister knows   fully 
about  this mil!.     £ agree things are    mot    
alright there;       I agree, commercially it is not 
alright;     know it.   But let us consider the lives 
of 15,000 people and if you    include    their 
families,     the   number  comes  to   50.000. Is 
it not the duty of the Government of India  to 
take up the entire responsibility to see that these 
50,000 persons could live a peaceful  and 
smooth life?    Of course, there may be some 
defects.  We have to incur certain losses. But do 
you mean to say that oil     the    Government    
of India undertakings   are     awning  on profit?     
I request our Industry Minister and I.    in-' 
directly,   request  our  Finance     Minister who 
can spend    crores of rupees for the 
development of sick    ''industries,    to take over 
the  responsibility and start the Mills also. 

Then  I  come  to  lado-French     Textile 
Industries.   There     are     7,000     persons 
working and  they    are    also    on strike. 
Something has to be done for this Indo—' 
French  textile  industry  at Pondicherry. 
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What about the textile industry? Next to 
agriculture and next to industry, comes the 
textile industry. Nearly 2.4 lakh people in the 
Southern region are completely depending 
upon this industry; they are working there. Not 
only, 2.64 lakh people work there, they 
consume 28 lakh bales of cotton. Mills in the 
Southern region produce over 1300 crores 
worth of yarn; that amounts to 33 per cent of 
the total yarn production in the country. What 
I request is, there should be reduction in the 
high incidence of duty on viscose. 6 fibre 
because cotton prices have shot up from 17 to 
27 per cent; then we want reduction of excise 
duty on fine and superfine cotton yarn, and 
incentive for export of cotton yarn. These are 
the three things we have to consider for 
development of textile industry. 

I do not know why Tamil Nadu    has such a 
place on the map of India. Neither it has got 
water, nor it has got cower.   In Delhi, you have 
water in abundance; you have power  in  
abundance.   We have  no water and no     
power.   For     power, we should have our 
thermal    stations.    Or at least we should have 
coal. Neither      we have coal, nor we have 
water.   Water   Is given by  God;  coal   is  
given  by  God  of West    Bengal.   There    
should    be some steady supply of coal from 
other parts of the country to our    State, and I 
request the Industry Minister to take up the res-
ponsibility for sending coal, that too good coal.   
Forty per cent of the coal  Is     in  had shape.   
You kindly see that coal    is sent from other 
parts of the    country to our State. .(Time  bell 
rings)     T am just concluding. I have to  so to 
Madras  and I will finish in two minutes. 

Then, expansion of Arivalur cement plant has to 
be taken up. We have asked for it so many 
times. A new cement plant at Palavam in 
Madurai has to be set up . Application tor this 
cement plant should be considered. 

Photo-film plant you cannot give and we cannot 
get because it has already been taken to 
Nainital, it seems. We cannot get that. 

Finally, Neyvelly third mine cut project 

should also be taken up during the Seventh 
Five Year Plan. ' 
I thank you for giving me this opportunity and 
I also thank the Minister for giving 
permission for a free trade zone as well as for 
starting Leather Promotion Council, 
especially at Madras. With these words, I 
conclude. 

SHRI SANTOSH KUMAR SAHU (Orissa): 
Today when we are discussing about 
industrial development of the country, it is 
definitely true that there has been so much of 
progress from the beginning of the First Plan 
till today. Industrial production has gone up 5 
times since 1951. Pandit Jawaharlal Nehru, 
the first Prime Minister of India laid the 
foundation of the major industrial policy in 
this country so that major and key industries 
are established in the public sector. We are 
proud today that many of the basic and key 
industries have been set up in the public 
sector. 

The Industrial Policy Resolution adopted by 
Parliament in 1956 has laid down the basic 
principle for industrial development in the 
country  the pattern of development, the role of 
the public sector, the private sector, the small-
scale sector and so on. We should also remember 
that the framers of the Constitution had also the 
same idea when the Constitution , was drafted. 
They enunciated the principle that the 
concentration of economic power in a few hands 
should be discarded. These are the main guiding 
principles behind the Industrial Policy 
Resolution and for the industrial development in 
our country. 

When we discuss the industrial policy the 
main question which arises is, the incidence of 
population on agriculture and how it can be 
broueht down. Many hon. Members have 
pointed out that though there has been 
industrial expansion, the incidence of 
population on agriculture has not come down. 
There are also other factors which arc 
responsible for this. The brisk point is the 
population has increased mani-fold. This is 
one of the reasons why, perhaps, in spite of 
successful indus- 
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trial expansion, we have not been able to 
decrease the incidence of our population on 
agriculture.   But at    the same    time, it    
creates    a    new      thinking    process. It 
makes us think as to what we should do about 
it.   It raises the question as to what we should 
do in the industrial sector so that sufficient 
employment opportuuities are generated,  for 
the young and educated  men.   With this     
end   in  view, the Prime   Minister  announced   
a  new  programme for the employment of 
educated youth.   The  hon.  Minister  for   
Industry has also said about this in the 
Consultative Committee meeting yesterday.   I 
was reading   from   the  papers.   As  per   his 
statement  yesterday,   2,18,000  unemployed 
educated youth have been given financial 
assistance by the banks to establish new 
industries.   This is     a new    saga. This is   a 
new type of approach.   Earlier, the financial 
institutions were giving loans only on the 
basis of security. Now,    the 
stress ij    on development of new entre-
preneurship.   This  is   a new   type  of vision.   
The principle for this has been 
laid  down. 

There are two other important things in 
this connection which I would like to 
mention here. This has been discussed in the 
House many times in the past. One is about 
regional imbalances. Removal of regional    
imbalances    is    very 

important if    we have to have lall-round 
development.   We should    also    develop the 
backward areas.   Many of the economic 
thinkers and planners are going into this, how to 
bring about industrial development   in  these  
areas.   When  we  see the  repot   of  the  
Ministry  of Industry, we see that they have    
laid    down    the principle for identification of 
no industry disHqts.    They   have   categorised   
them, A, B. C,    This is mentioned in    para    4 
of the  Report of Industrial  Development     j 
Department    (1983-84). They have    also      
men'ioned   about     various    things    like      
special   assistance,      subsidy   and  so  on.       
| Though  we  have progressed very  much.       I 
would point out to the hon.    Minister      \ that 
in the silver sky,    there    are some patches of 
dark clouds which we have to     remove. We 
have to restructure and bring 

    about  a  very  dynamic   industrial  policy     
to fit in with the needs    of the modem times. 

     Sir, in the beginning of the First and Second 
Five-Year Plans, our policy was to  substitute  
imports. Now, the stress is 

      on the fact that we should have more export-
oriented industries. For this, we-have to rake 
new steps. What arc thosa steps? When We 
talk of exports, India is at a very 
adventageous position, for the development of 
export-oriented industries. We are the third 
"largest nation in the world, as far as trained, 
technical manpower is concerned. 

If the energies of these people can be 
harnessed in the proper development of 
industrial growth, then naturally we can 
compete with other countries, and there is no 
doubt about it. Government has undertaken 
definite steps to reorient our     industrial 
programme  in that direction. 

The second advantage with us  is that labour  is  
comparatively   cheaper in   our country than in 
the  developed countries of the world. If we 
examine the industrial development  in the  
whole of the world. we see that if one    of    
the    factors of production is cheaper, then the 
developed countries  cannot     compete,     if 
we have the will to work    and    technical    
know-how.   So  it   is very     important  that 
we should restructure our industry in such a 
way that we can compete with them. So that  is 
one of the very important  questions which  
must be looked    into nowadays for  
development    of the industrial sector into a 
viable competitive sector in the modern world. 
India is leaping ahead and I hope it will go still 
further and it will be one of the major leading 
industrial countries someday if we move in the 
right direction. 

But I must also point out what the 
difficulties are in our way. Time is a vcy 
important fector in industrial development 
of any country. Unforlunately in our country 
the gestation period for staling an industry, 
getting through all the procedures and 
establishing it, take a 
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long lime which must be curtailed. The 
industrial culture which has developed in 
developed countries is one where the entire 
infrastructural facilities can be easily made 
available to a young entrepreneur. If a 
technically qualified man comes into industry, 
it might be a small industry, all the group 
infrastructural facilities must be given to him 
within a short span of time so that it will give a 
lot of encouragement. This is one of the 
procedures which is under review. It has been 
reviewed by the Industrial Development 
Committee, but it requires a still further review 
and straightening of procedures so that 
unnecessary delays may be curtailed. 

The second aspect and the most important 
'aspect of what I have referred to ag the "dark 
clouds" is the sick industrial units, in which, 
according to the Reserve Bank of India Report; 
Rs. 2.229 crores were locked up upto June 
1982, consisting of large, medium and small 
units. 435 large industries, 1119 medium 
industries and 2673 small industries were in the 
sick list. According to a survey of a study team, 
many of the large industries will be made 
viable if there is more financial assistance 
available and some managerial input 
developed). Fifty per cent of the small scale 
sector is not viable. Another study has revealed 
that 48 per cemt of the large scale industries 
are suffering losses due to managerial inability. 
So it is a vital question. If we want to build up 
a very strong industrial culture in this country, 
the managerial aspect, the entrepreneurial 
aspect must be looked into. 

Another important factor which I would like 
to put before the Industry Minister through 
you. Sir, is that there is a geographical sliift of 
the industrial locations in spite of all our 
attempts. Thirty years ago, Calcutta in the 
eastern sector was number one industrial city 
in the whole of the country. Now if is no more. 
Now the critics divide industries into two 
categories: one is the sunset Industry and the 
other is the sunrise industry. Add the golden 
belt of industrial concentration goes from 
Ahmedabad     to 

Baroda to Bombay, Poona and Bangalore. Of 
course there are many pockets within these 
areas where there is no industry. But on the 
other side—i.e. in the eastern side of India—
the geographical shifting of locations of 
industry has created many voids. Some steps 
must be taken by the Industrial Development 
Department to see how there also some new   
industries   can be set up which will 

   help in employment and regeneration of the   
economy of this country.   Sir, sometimes   
when we study economics report9 we see many 
thing, which are very vital for   the 
development of industry as   well as the nation.   
Economic critics say that even steel has 
become a sunset    industry  . all over the 
world.    In India it is kept alive through a 
regular injection of price-rise,  but at the cost    
of the consumer. Hiey say that after five    or 
ten years it may  become  an  inefficient steel  
industry and  sick steel industry.     So, what 
they have done in the  developed  countries is   
"-that they  have  restuctured the  industry. So, 
Sir, while faying     a firm policy for the  
development  of   new  industries,  we must 
remember   that this     aspect  needs' constant 
study and  industries     need   restructuring  
without  which,  probably  our" whole   
industrial  development will  be jit' jeopardy. 
So, it is the need of the hour; it is a question of    
"Restructure or Perish."  This  is  a   very   
fundamental  question to which I would    like 
to draw the attention of the hon.  Industry 
Minister. 

About backward areas—I am speaking 
specially of States like Orissa—my own 
State —and some such other States. Though 
the Government of India is very much 
interes'ed that the backward areas must 
develop, I would like to emphasise here that 
the Industrial Development Department 
must see that more emphasis is given to this 
sector Nuclear projects may be started in the 
backward areas after surveying the growth 
of Industries in the different sectors. It will 
stimulate improvement in these areas, secure 
balanced development and help in the 
removal of regional imbalances. 

Now, another important factor, though it 
is very much fclien to the subject, is the 
failure in    the power sector 
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in our country. There is no point in concealing 
the fact that many of the big industries even in 
the public sector had suffered loss of 
production because of power shortage in the 
previous years. So, we have to take some 
pragmatic view of how in future we can 
develop these industries with captive power 
projects or .have sufficient power So that the 
industrial loss which has gone up to Rs. 
12,000 crores in the year before can be 
curtailed. Othtrwise the industrial sector will 
be in great difficulty. Therefore, greater 
coordination is required for the development 
of the power sector too. 

Sir, I was reading    one of the industrial  
economists' comments.  He mention-be  one  
very,   very   fundamental   question which is 
applicable to India also.   He says "it is an  
illusion that we  can industrialise a country by 
building  factories. We do not. We  can  
industrialise by  building a    market.'        That    
is      ColeHoffmann. This is especially very 
true of our small-scale sector which I will    
analyse here. The Government of India  and 
the State Governments are emphasising very 
much on the     developmnt     of the small-
scale sector. But there     is   no proper market 
study, no market intelligence. The bigger 
blouses   never   support     the     small-scale 
sector until their interest is served. Even the 
public sector undertakings which    are located 
in the backward areas never support the small-
wale industries which  are in the local areas 
and this creates a great problem to them.    So I 
think we should take  a  very definite  and   
strong  attitude to encouracp  them.    
Otherwise   many of the young entrepreneurs 
who had started small-scale innvstries would 
be    suffering and    that    will      not      help      
in      the industrial   development   of     the 
country. There    must    be positive    steps      
taken for    industrial       development    in      
this sector in that the public     sector    under-
takings or large industries     must try to give 
preference for the purchase of Pro' ducts  of the  
small-seal,,  sector  of     the local areas first 
and then only go to other markets—without  
which    the     backward areas  will   remain   
backward   and   young entrepreneurs of the     
small-scale     sector 

Can never expect to grow because of this 
great problem. So, all through the world 
it is accepted that without developing 
proper market facilities, the small-scale 
sector which has no economic power nor . 
the power of advertisement cannot take 
advantage of all these schemes. In our 
country, for better employment of people 
the development of the small-scale sector 
is a must; we cannot neglect it. 
Sir, I will give you one example, 
though it is not directly related with in 
dustrial development. If we go through 
the reports for the past ten days in the 
Times of India, we find mention of the 
heavy water project at Talcher in Orissa 
which was to function from 1976. Now 
it is 1984. The economic studies made 
by the Times of India reveal that the 
men who managed at the beginning 
created confusion and there have been 
defects. And   those  men   have   been 
promoted.    Now other people have come. 
You require more money.   In how many 
years   finally   production   will   come   up, 
God alone knows.   So the lesson is that 
for streamlining the public sector under 
takings  there  must  be  accountability  of 
the  higher officers  in  any public sector 
undertaking so that they will be accoun 
table for their lapses    and timely    com 
pletion of the projects must be achieved 
to. That is  one of    the most    important 
things. .    -.-    .. 

Then, in this world, when we are having 
severe competition among different countries, 
the cost factor is very vital. The industrial 
sector has a scheme for it, but it must be very 
pragmatic and realistic. {Time-bell rings) One 
or two minute* more. 

Research development is one of the very 
fundamental things. The Government must 
take keen interest in it. Not only that. We find 
many industries running sick—like jute mills, 
textile mills. Probably the management does 
not look into the demands for proper research 
and modernization. Why not make research 
efforts? For research there must be sufficient 
money out of the profits.. They    take money, 
siphon it off to other 
industries   for   diversification,   for   greea 
pastures,   to  earn  more.   But  the  Gov 



 

ernment has to pay through its nose to keep up 
employment of the labourers and run the sick 
mills. It is fundamental throughout the world 
that they give a lot of emphasis to research and 
development. In America, every company has a 
programme of research and development. If we 
have to compete, we have to think about 
research and development. 

Another  factor which is important is, in 
Japan, which is one    of the leading nations in 
Asia in industrial development they develop not 
one industry like    steel only but they have plan 
to have chain of industries, so that the cost is 
reduced. For producing one thing if they want 
fuel of a  high   temperature,   they     produce   
the high  temperature,  afterwards     the lower 
power is utilised for certain other industries. 
Like that we have to think of new innovations. 

Lastly, I would urge upon the hon. Minister 
to think of restructuring and to have a dynamic 
industrial growth, we have to think of 
technological development, give more emphasis 
to research and the small scale sector. That is 
the crying need of this country today. 
Restructuring of the sun-set industries which 
have no hope of development and which are 
suffering today should be thought of 
immediately, not after five years. Otherwise, the 
industrial expansion that we have will be in 
danger soon. Adequate employment scheme 
announced by the Prime Minister must be 
pursued so that young entrepreneurs in every 
nook and corner of the country come up. They 
must be given all the technical know-how 
knowledge about projects, and not financial 
assistance alone, so that there is cluster of 
industrial growth, because we have the technical 
manpower. 

With these words, I thank you and hope that 
the Industry Minister, who is a very dynamic 
man will take some decisions on the aforesaid 
matter and help the country for better industrial  
growth. 

SHRI      SURESH      KALMADI;     Mr. 
Vice-Chairman,   Sir,  I  must  at  the  outset say  
that our     Industry    Minister,     Mr. 

Tiwari has been putting in a lot of effort in his 
Ministry. But he must be wondering why he is 
not able to produce results. It is primarily 
because the policies have been lopsided. He 
must ba wondering why the industrial growth 
is not more than 3 per cent in spite of all his 
best efforts. The answer is very gim-  ple. 
There has heen a lopsided growth of the 
country's industries in the last four years. And 
what I am worried about is the industrial 
growth rate is lower in the eighties than it was 
in the seventies; the industrial growth rate was 
lower in the seventies than    it was    in the 
sixties. 

And the industrial growth rate was lower in 
the 60s than it was in the 50s. And I do not 
know when we will get back to the industrial 
growth rate of 7 per cent which was there in 
the 50s. There must be fundamental changes 
in the snapping of the industrial policy for the 
Seventh Plain, and I am sure, i£ this is done, 
then, our growth rate can bo brought back to 
that in the time of the 50s. 

The public sector, we all have been 
hoping that it will be a model for many 
countries. But, unfortunately, the public 
sector has not functioned efficiently at all. 
As a matter of fact, many units are losing. 
Bad management, political considerations 
have outweighed business considerations as 
far as the public sector is concerned. We 
must change this in tlw Seventh Plan. We 
must ensure that the ' public sector units 
should be well run units. The best 
managerial talents must be inducted into the 
public sector units. Their heads must be 
appointed at the earliest. I never understand 
how, and I came to know, that 20, 30, 40 0/    
the 
public sector units do not have proper heads. 
Somebody is acting on their behalf. How can 
you do it? You have to run them like the 
private business. I 1 think the Government 
must consider how we can induct the best 
talent, the cream of the managerial skill, into 
the public sector. The units which are 
perpetually losing in 
the public sector must be turned into joint 
sector projects in the Seventh Plan. This      
major   policy  decision     must  be 
    taken.   
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Also, [he need for infrastructure is very 
essential. We have not paid enough 
attention to coal;    we    have    not    paid 

enough attention to power; we have not paid 
eaough attention to the railways. There must 
be higher investments in these core sectors. 
You are aware, Sir, that as per the Mid-term 
Appraisal of the Plan, the electricity 
generation is expected to be no more than 
170 billion units against the target of 190 
billion units. The power shortage alone is 
going to cost the nation, going to cost the 
industry, a loss of about Rs. 10,000 crores, 
per year, on account of the power situation 
alone. 

In the very first year of the Seventh Plan 
the repayment of the IMF loan will start. So, 
it is very imperative that our whole accent 
must now shift on export-oriented industries 
from heavy industries. This is very clear. 

To day I would like to    concentrate mostly 
on  the industrial licensing policy and   the  
removal   of  the  controls.   Sir, many felt very     
bad  when Mr. Tiwari on  22nd  of March in 
the Rajya Sabha announced that there would 
be no baste changes  in     the      industrial      
licensing policy.   I   do  not  know  how  he   
made this statement because Just in the begin-
ning of the  year the     Government had 
appointed the Narasimhan Committee to go    
into the licensing policy.    Now with the 
statement of the Minister, I think, the whole 
Narasimhan Committee exercise is nothing but 
a sort of deception.   Earlier the   Government  
had      constituted     the Dadri Committee, 
and that recommended scrapping  of     many 
controls.   But that also is     gathering  dust 
somewhere.   All the netas, babus and vested    
interests    in industry have been very keen    of   
perpetuating the licensing system. 

I shall just read out the number of 
licences that a person has to obtain before he 
can start an industry or expand bis existing 
industry. He has to first get the industrial 
licence under the Industries Development 
and Regulation Act, 1951, the capital goods 
import licence under the import control    
policy;    the approval 

of     the     foreign     Collaboration Board, 
approval      of      the      Foreign      Invest-
ment  Board, approval under the MRTP Act,  
the approval from corporate bodies under the 
Capital Issues Control Act, the approval 
under the Companies Act,    1956     and so 
on and so     forth.    Obtaining the industrial  
licence    is only     the starting point of a 
number of other approvals he requires not 
only from the Central Government but also 
the State Governments |    and  still   later  
from     various     financial i    intitutions. 
Well, the licensing policy was initiated many 
years back by late Pandit Jwaharlal Nehru. It 
has its role because the capital should be  
diverted     to priority sectors. I am sure in 
the first 20—25 years we have created a 
capacity in our heavy industries.     It was a 
very     good thing. The licensing system in 
the country has  definitely     brought rich     
dividends. But today a time has come to 
reconsider whether we  continue to require 
licensing or not.  It has created shortages.     
Even Shr;  L.  K.   Jha who is the     
Economic Adviser in the  Economic Reforms 
Commission himself said  in his various arti-
cles and even in hi, book that the licensing 
system in the country has got shortcomings.  
Even in  my     own State,  Mr. Jagesh 
Desai—you    know    about the cement  
control what havoc it has caused. How the 
politicians utilised these   thinss to   their 
advantages?  (Interruptions).  The-politicians 
have made the use of the licensing sysem to 
make money. It has created shortages. You 
know very well how the Government has 
utilised the licensing system to make  money.     
T would  have been happy if the licensing 
system so introduced  would  have been  
used  for  import of fertilisers    and    
medicines     The import duty has not been 
slashed on these items      on  what items  
import duty has been slashed?    The import 
duty has been slashed on motor cars.    
Today Maruti is importing cars. The duty has 
been brought down from 160 per cent to 40 
per cent. 

Similarly the Fiat and the Hindustan 
Motors have been given concessions. This 
i» the priority of our present Government. 
Today, we have large capacities to 
manufacture two-wheelers in our country. 
We have Bajaj Auto Lfd.,the second largest 
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manufacturing two-wheelers company in the 
world. But yet we are going in for foreign 
collaborations to start other scooter units. So 
this is our requirement. Was it required when 
the Piaggio itself challenged Bajaj Auto in 
the court of law in many countries of the 
world? (Time bell rings). I have just spoken 
for seven or eight minutes. The duty on 
colour T.Vs. has been brought down from 
160 per cent to 40 per cent. This is the 
priority of our Government. It is not for the 
common man. This Government is for the 
rich, of the rich by the rich. This concept is 
manifested in your various policies. The 
foreign collaborations have gone up by 2 
times in the last three years. Every day. Sir. 
you are signing two foreign collaboration 
agreements Out of 150 foreign collaborations 
which have been set up in last three months 
alone—hundred of these foreign 
collaborations are only in the State of Uttar 
Pradesh. This has been revealed by the 
Minister himself in one of his written replies 
which I will show you. THE MINISTER OF 
INDUSTRY (SHRI NARAYAN DATT 
TIWARI): Mr. Kalmadi it is not 100 but 11 
in U.P. 

SHRI SURESH KALMADI; 1 am quoting 
the figure 100 in U.P. from the written reply 
you have given to us. Perhaps you might 
have rectified it later on. (Interruptions) . 

SHRI   NAARYAN   DATT      TIWARI: 
Out of 50 foreign collaborations,  11 have 
been set up in U.P. and 19 in Tamil Nadu. 
(Interruptions). There were only two sup- 
plementaries.     (Interruptions). 
6 P. M. - 

 
The written answer of the Minister is 

there. I can show the written answer. If the 
Minister has corrected it, it is a diffe rent 
matter. 

I would also like to say about the 
abundance of foreign trade marks. It is the 
Government's policy not to encourage 
foreign trade marks. But what have we seen 
in the last three years? You have allowed a 
cigarette company, Duncan, to 

go in for Rothman's cigarettes. Was it required? 
Are not Indian cigarettes good enough? Are not 
Indian butter and cheese good enough? Did we 
have to' go in for the Marmite trade mark 
abroad even for these things? And what do they 
say? They say that as long as no foreign 
exchange is involved, they can go ahead and 
two . foreign trade marks. Do you mean to say 
that Duncan did not pay anything for the trade 
mark of Rothman's? They have paid money for 
it outside the country. Rothman's is not going to 
give its trade mark free. In the name of giving 
foreign exchange, a lot of money is being 
siphoned off to persons in other countries. 

About non-residents, I am very happy with 
the various schemes that you have come up 
with. But I would have been happier if the 
money which has come in from non-residents 
had been put to use to set up new industries. 
That is what wo should have insisted on: yes, 
go and invest and start new industries. But the 
industries of people who have stayed in the 
country, who have put their sweat and toil in 
this country, are being destabilised. Non-resi-
dents are coming to this country, buying shares 
of well-run companies and destabilising them. 
How can anybody tolerate such a situation? I 
think clear-cut guidelines must be made for the 
investment of non-residents. It is very good to 
try and get their money, but it must be used la 
start new industries. 

Also in the name of non-residents, you are 
aware, a lot of black money has been siphoned 
out of the 'country and it has come through 
various methods—Isle of Man, etc.-back into 
this country as white money from non-
residents. Sir, I am surei you know about this. 
Also you are aware that there is a sword 
hanging over the industry today. Up to now, 
financial institutions never destablised good 
running companies. But to day nobody is safe, 
Financial institutions are destabilising good 
companies who cannot meet the demands of the 
Government, who cannot pay for the election 
funds. Then the Finance Directors in the various 
companies are made to talk and the moment 
they are made to talk  the company come to 
terms with the Government. This is indeed a 
very bad thing. 
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The last point is about unemployment in the 
country. I am very sorry to say 'hat the 
employment target of the Sixth Five Year 
Plan, according to the admission of the 
Government itself, has not been achieved, and 
that the performance has fallen far short of the 
target. We have already 5 crores of 
unemployed persons and on the live registers 
of the employment exchangees, already 2 
crores have been registered. There has been a 
fantastic increase in unemployment in the 
country and unfortunately the Goverment is 
not doing anything in the matter. 

Than you are not at all insisting on the 
capital-employment ratio.  Banks aro giving 
loans to many people, but. do you ever ask 
them how many people are given employment 
by them? There is no column in the bank form 
to show how much employment is to be given. 
You are not encouraging labour-intensive 
units. The moment somebody gets crores of 
rupees from you, the first thing that he does is 
to import machinery from abroad, to get as 
many machines as possible which will replace 
man power I am not against technology. 
Definitely wherever high technology is 
required, we must go in for sophisticated 
technology. But there are so-many industries 
like the forging industry and the chemical 
industry which are lab-out intensive 
industries. Why don't you place emphasis on 
these industries so that you  can have more 
labour? 

Also the small-scale industry has been 
totally neglected in the country and the whole 
situation in the country is in favour of big 
industries. If I have to start a mall-scale 
industry, I have to go to 28 different agencies 
to some place for power, to another place for 
money, to a third place for material. That way 
there are 28 agencies. It will be desirable if 
the Government can have one window, one 
place where the 28 agencies can sit together 
and a person can get everything sanctioned 
wilhm a month's time. If you do tint, you will 
have done a service to the small-scale industry 
All the repayment of loans and interest by the 
small-scale   in- 

dustries should start after the product reaches 
the market. What is happening today? You set 
up an industry or a unit, start borrowing from 
left, right and centre, and before you even start 
producing something, you are asked to return 
the money to the bank. Therefore, you should 
consider the suggestion that for small-scalo 
units you shall charge interest only when the 
product reaches the market, (time-bell rings) 
Then about the guarantors clause. You insist 
on producing two guarantors for the educated 
unemployed. If a person has to buy a truck he 
has to get two guarantors. From where does 
the educated unemployed get guarantors? 
Even as it is, the truck is hypothecated to the 
bank. Isn't it good enough? Why don't you 
scrap the guarantors' clause as far as small-
scale industries are concerned? This is very 
important if you really mean to encourage 
imall enterpreneurs. If you want to give more 
and more to the big industries, I have no 
objection, but if you really want to give work 
to educated unemployed, you should give 
them meaningful incentives. You cannot do it 
just by giving mass loans to 40,000 people in 
the Ramalila Ground. It is not the way of 
developing small-scale industries. It should be 
done in a proper, calculated manner. With 
these words. I conclude. 

SHRI YALLA SESI BHUSHANA RAO 
(Andhra Pradesh): Mr. Vice-Chairman, Sir, I 
think you for giving me this opportunity to 
participate in the debate on the working of the 
Ministry of Industry., It is true that 
industrialisation holds the key to rapid 
economic development. But industrialisation is 
not a bliss in itself unless certain imaginative 
and constructive, steps are taken to ensure that 
the resultant benefits reach the common man 
for whom they are intended. Mahatma Gandhi 
rightly stressed the need for rural, small-scale 
and cottage Industries, the need of the vast 
population of this rural India. But 
unfortunately Mahatma Gandhi has been 
forgotten, the philosphy of his economic 
development has been forgotten in this 
country, while other countries of the world are 
trying to take advantage of his philosophy of 
economic growth. India lives in its villages. 
The industrial policy of the  Union  
Government,     particularly 



 

the Industrial  Polity  of the  Union  GOY-
ernment, particularly the Industrial Policy 
Resolution of 1956, has been much talked 
about but in implementation there appears to be 
a large area yet to be covered.      I urge  upon  
the     Union     Government  to avoid the 
mistakes committed in the past in the 
industrialisation of the country and to correct 
the regional     imbalances    and disparities in 
growth which have, in a way, contributed to 
and aggravated the problem of unhealthy 
urbanisation. The per capita investment in the 
public sector is Rs. 396 as on 31-3-1983 in 
Andrra Pradesh. That is, it is lower than the 
average per capita cumulative income of Rs. 
467 in the country.  Andhra  Pradesh is  an     
agricultural State. It occupies the third place 
with 8.4 TJer cent of the total foodgrain 
production fa the country. It is supplying one 
million tonnes of foodgrains to the Central 
Pool. That  is  why  it  is   called  Annapoorna.  
in addition   to   foodgrains,   Andhra   Pradesh 
produces  mostly  tobacco,  sugarcane,  cotton, 
jute and other agricultural commodities.  It is,  
therefore, necessary that  agricultural        based        
industries    are    set up in the State. This alone    
will      alleviate   the sufferings of the farmers     
and eliminate the  uncertainties they face. The 
licensing policy formulation and decision-
making is  mainly  concentrated  in Delhi. It  
should   be  decentralised.      The  Union 
Government has  to raise the    exemption limit 
of licensing to Rs. 5 crores or more for the 
middle  level entrepreneur.      The areas  
qualifying  for   Central   scheme    of 
investment subsidy in backward     districts of 
Andhra Pradesh have to be further surveyed  so  
that more  genuine  and     needy* areas get 
included  in the  schemes.     For example,  
Srikakulam  district is  considered a backward 
district after the State Government formed a 
new district named Vizia-nagram; a maior 
portion of the area      in Srikakulam  district   
and   some  taluks    in Visakhapatnam  district 
have  been  carved out  and   formed   into  a  
separate  district. Unfortunately  the  areas  that 
were  under the  backward   scheme  of 
Srikakulam district have been carved into 
Vizianagararn, district  and  the  benefit of the  
backwardness of these taluks is lost. I would 
request the Government to consider 
Vizianagararn district of Andhra Pradesh also 
as a backward district for purposes of subsidy   
ot 

the  Central  Government.        

There is a large scope to develop salt 
manufacture and to start coir industry in 
Srikakulam area. There is vast growth of jute 
in Vizianagararn district. There is neej to 
develop jute factories there There is much 
talk of grant of licence for jute factory in 
Salur. But up til! now it hat not seen the light 
of the day. 

Vishakhapatnam has got huge potential for 
industrial development in view of its location 
and its natural harbour. Large deposits of 
bauxite are available in the east coast of 
Andhra Pradesh and the State Government is 
pressing the Centra to set up an aluminium 
project in this district. The State Government  
have confirmed the availability of 2,433 acres 
or land for the purpose and the State Gov-
ernment has also reserved bauxite ore bearing 
areas for exploitation in the public sector. 

There is an investigation and study re 
port by Soviet experts and Bharat Alu 
minum Company which is still under the 
consideration of the Union Government. 
I would request the Hon'ble Minister to 
give us an assurance that it will be taken 
up in  the next Plan.  

There is lot of scope for ceramics and 
graphite industries in Andhra Pradesh and 
the State Government has been urging the 
Union Government to take steps to provide 
assistance in this matter also. 

Sir, this is the age of electronics. TTiere is 
need for industrial and consumer electronic 
goods. Andhra Pradesh Government has been 
persuading the Central Government to set up 
a prototype development and training centre 
for electronics at Kushiaguda near 
Hyderabad by the NS1C. There is a large 
number of electrical engineers who are 
competent to learn and do the work. T would 
request the Hon' ble Minister to consider this 
immediately. 

The .Prime Minister of India, Shrimati 
Indira Gandhi, in all her wisdom has em-
phasized that there should be no project 
delays and delays will lead to cost escalation. 
I will give an example about Vizha-
khapatnam Steel Plant.    The iteel plant 
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was sanctioned after years of agitation and 
sacrifice.   There   has   been   little   progress 
in   its   completion.   The   Andarh   Pradesh; 
people are anxious to see that the    first stage  
of the  project  is  completed  within stipulated 
period of three years. The budget allocation for 
1984-85 is only Rs. 4R0 crores for this project 
as against a     total expenditure  of  Rs.  4,100     
crores.     The amount spent so far as only Rs      
1,000 crores.   For three consecutive years.     
for each year, an amount of Rs.  1,000      is 
required as per the programme scheduled. As 
against that, for the present there     is only an 
allocation of Rs.    480 crores for this year.    
Half the amount will be spent on civil works.   
The balance is not enough for the machinery 
ordered and the authorities had to pay 
demurrage as they could not take delivery of 
the goods in       time This grave situation faced 
by the    steel plant has to be considered and I    
would request the Prime Minister not only     to 
talk of delays, but to act in this     case 
immediately, 

I said just now that Andhra Pradesh is an 
agricultural State. It needs lot of fertilisers and 
there is a proposal to set up a fertiliser factory 
at Kakinada. The Central Government has to 
issue indents and licences. Likewise, the tyre 
project at Manglagiri in Krishna district is 
also pending with the Central Government. 

Sir, I humbly urge upon the honourable 
Minister of Industry to act immediately to 
satisfy the just demands of the people of 
Andhra Pradesh.    I also suggest to     the 
honourable Minister to send a team of ex 
pects to Andhra Pradesh to identify    the 
most promising and potential     industries 
"based in local resources and to formulate 
schemes and to start action programmes so 
that whatever steps have to be taken   by 
the Governments, the Central Government 
.and the State Government can be brought 
over and this would be more useful for 
making Andhra Pradesh  more indusjria- 
Jised.        ,  

Sir, with these few remarks, I requet the 
honourable Minister to ponder ove these 
matters and consider the just demand! of 
Andhra Pradesh. 

Sir, there is a dynamic Chief Ministei there 
in Andhra Pradesh and there is alsc a 
dynamic policy laid down by the Government 
of Andhra Pradesh with Shri N. T Rama Rao 
at the helm of affairs. 1 request the 
honourable Minister of Industr) and also the 
Central Government to for mulate much 
needed schemes immediately and co-operatg 
with the Andhra Pradesl Government to 
develop the agricultural State of Andhra 
Pradesh and put it on the industrial map of 
India. Thank you. Sir. 
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SHRI JERLIE E. TARIANG (Megh- 
alaya): Mr. Vice-Chairman, while 
participating in the discussion on the 
working of the Ministry of Industry, I 
would like to state that auring the 
last 3 decades, India has emerged as 
one of the most industrialised nations 
in the world. Today, Inaia produces 
practically all the goods required by 
this country and it is among the first 
10 industrialised nations of the world. 
This has been possible because of the 
right policies followed by the Congress 
Government. Though India has made 
tremendous progress in the field of 
industry, science and technology, yet 
there are places in our country which 
have still remained backward. One 
such area is the North-Eastern region 
of our country, comprising of 5 States 
and 2 Union Territories. North-East 
ern region has remained industrially 
backwara due to various factors, like 
lack of communicaton, lack of local 
entrepreneurship etc. Goevrnmemt 
should pay special attention towards the 
development of infra-structure in this area. 

I am grateful to the Government of ndia 
which has constituted a Standing Committee 
for the industrial develop-nent of the North-
East. This Com-littee has made a number of 
useful ecommenoations which should be ac-
epted by the Government and implemented. 
As I mentioned, one of the nportant 
bottlenecks is transport com-tunication. In 
the absence of transmit communication, it is 
difficult for 
e people or the entrepreneurs to get 

their inputs or sell their products easily. 
Realising this, the Government of India has 
allowed transport subsidy of 75 per cent. I 
woulo. urge upon the Government to raise it 
to 100 per cent. Again for the purpose of this 
transport subsidy, Government of India has 
declared Siliguri as the focal point. This is not 
enough. I urge upon the Government also to 
make Patna and Calcutta as the focal points. 

Government of India should go extensively 
towards development of entrepreneurship in 
the North-Eastern region. For this, 
Government Agencies and Financial 
Institutions should organise and conduct 
training courses. The National Small 
Industries Corporation should play more 
dominant role in the North-Eastern region. 

Another important problem, as I 
have already pointed out, is the lack 
of market for the goods produced in 
the North-East. I am happy, the Gov 
ernment of India has established the 
North-Eastern Regional Agricultural 
Marketing Corporation. This Agency 
should be strengthened and similar 
agencies for non-agricultural products ,. 
should also be set up. Due to lack of . 
communication and lack of manpower, large 
industries could not be set up in the North-
Eastern region. Emphasis has, therefore to be 
given towards the development of small and 
medium scale industries. 

Climatically, North-Eastern region is 
suitable for development of electronic 
industry. I would urge upon the Government 
of India and the Department of Electronics to 
evolve a special scheme and go all out for the 
development of electronics industry in the 
North-East. 

Mr. Vice-Chairman, "Meghalaya, the State 
I have the honour to, represent in this august 
House, has rich mineral deposits. Besides 
horticulture and forest produce, almost its 
entire range boraeting Bangladesh has large 
deposits of coal and limestone. It has also a 
number of rivers, streams   and 
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waterfalls left untapped. I would, therefore, 
urge upon the Government of India and the 
Planning Commission to, consider the 
possibility of setting up mini-hydel projects 
and mini cement plants and also mini 
ropeways connecting difficult trains of the area 
particularly in the State of Meghalaya. This 
will improve the economic condition of the 
people in the State of Meghalaya. 

With these few words, Sir, I resume my 
seat.    Thank you. 

THE VICE-CHAIRMAN (SHRI R. 
RAMAKRISHNAN): Mr. Ghulam 
"Rasool Matto. Your United Associa 
tion of Parties has already exhausted 
the time allotted to them. .. 

SHRI GHULAM RASOOL MATTO 
(Jammu and Kashmir): Thank you very much 
for accommodating me. 

Mr. Vice-Chairman, Sir, although 1 belong 
to the Opposition Party, I must say that our 
industrial progress, dur ing the last thirty years 
has not been as bad as is made out to be. Of 
course, we had set a target. May be, the target 
of 8 per cent or 9 per cent growth, which we 
had set was on the higher side. But in any 
case, we have achieved progress and many 
things are being manufactured in our country 
about which we must be very proud. 

But there are two very disturbing aspects 
about our industries. One is in regard to the 
public sector. The position at the moment is, 
we have spent a lot of money, invested a lot of 
money, in o,ur public sector. But most of the 
units are not giving the dividends which we 
expect out of them A few months ago, almost 
last year we passed in this House, the Electri-
city Supply (Amendment) Bill, wherein it has 
been made incumbent on the electricity boards 
that they should give a minimum return of 
three and a halt or four per cent. 1 would urge 
the hon. Minister to consider whether he can 
have different categories in the public sector. 
Those industries which are of permanently bad 
nature can be set   apart.     In   regard  to  
those  units 

which are in a viable state or are not so bad, 
we should set a minimum target for them, in 
regard to return on investment. Say, seven 
per cent return on investment. And what Is 
important Is—this may be tried, we do this in 
the private sector—the person in charge of 
that particular unit should be made 
responsible and his emoluments, his 
promotion, his perks etc. should be related to 
the return which he gives from that particular 
unit. It this sort of incentive is given, those 
who are working in the public sector would 
be able to give better results. This should be 
tried because the recent trend is not healthy 
so far as the return on investment from the 
public sector is concerned. 

The second point I have to make in this 
regard is the sickness in industries. At the 
moment, what we are doing is, we take over 
the industries when they are really sick. I had, 
In one of the earlier Sessions, referred to the 
Industries (Development ana' Regulation) Act, 
which is on the statute book. Under section 18 
and section 18A of that Act, you can monitor 
the performance of evory industry which has 
been registered under the Industries 
(Development and Regulation) Act. You must 
have a monitoring cell in your own depart-" 
ment, so that in regard to every industry which 
is registered under this Act, you can see what 
is the performance of that particular industry. 
As soon as you feel. according to the statistics 
available with you and according to the 
monitoring that you do, that a particular 
industry 1? going to get sick, you can issue 
directions under section 18AA and take over 
that industry befare it is completely taken over 
by the sickness. This is a very important thing. 
This may please be tried,and this should be 
done.      - 

The third point which I want to make is, 
in reply to a question which I had put to the 
hon. Industry Minister, in the last Session, it 
was stated that the investment in the public 
sector in the entire country is to the order 
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of Rs.  26,000 crores,  although the recent 
figure given is Rs. 36,000 crores. In  any  case  
I do  not  know what  is being mixed with what, 
but the figure I have got in reply to my question 
is Rs.  26,000   crores.    And  the  share  of 
Jammu and Kashmir is 0.06 per cent. I can 
understand that there are certain locational  
advantages for    certain industries  to,  be  set  
up  in    particular areas.    For instance  if iron 
ore was available in Bihar, you had to set up 
iron and steel factory over there.   Or oil   was   
to   be   drilled   from   Bombay High or Assam, 
you had to put    the oil industry there. But time 
has now come  lor  the     Industry  Minister  to 
rectify    this   imbalance.     If  we  continue  
with  this edho.cism,    and more over if any 
person has got  any pull, he  gets  that  industry 
set  up  in  his area under the public sector, this 
trend is     going to be    sucidal    and    this im-
balance will grow in such a way that at a point 
of time, this will create a lot of difficulties for 
the Government. I  would  therefore     request 
the  hon. Minister to react to my proposal that a   
fresh  view  has  to   be     taken   and guidelines 
have to be framed for setting up industries in 
the Public Sector issued. In that context,    I 
have only this submission to make that the Jam-
mu region in Jammu & Kashmir State is as 
good or as bad as any ether part of the country, 
where heavy and large scale industries can be 
set up. So far as  Kashmir  region      is  
concerned.     You can set up electronic goods 
manufacturing factories and     other such fac-
tories in this part.   The Seventh Plan is on the 
anvil  and  I would humbly request the hon. 
Minister that he may take a sympathetic view 
of Jammu and Kashmir   State   and   try   to  
establish such  industries     there  on  a  priority 
basis, so that this imbalance is done away with. 

Of course, a lot of things have been done in 
the small scale industries sector and there has 
been a perceptible Increase in production and 
sales in this sector. I must say that although 
there is a large amount of sickness in the 
small  scale sector, yet the small 

scale industry Is a sector which gives 
employment to a lot of people and this sector 
should be encouraged at all costs. But there are 
two handicaps with respect to this small scale 
sector Number one Is the marketing part of it. 
In many States—I am talking of Jammu and 
Kashmir State and this is the position with 
regard to other States also—there is a price 
preference of 15 per cent fixed as the 
guidelines by the Centre for purchases by 
different departments from the small scale 
sector. That is, if a particular commodity is 
available for Rs. 100 and if the same thing is 
available for Rs. 115 In the small scale sector, 
Government has to purchase it from this 
sector. The Central Government has to come 
in a very big way, either directly or through 
the States, to ensure that this marketing part of 
the small scale sector is looked after and this 
price preference is implemented and all the 
purchases are made from the small scale 
industries preferably, as provided for in the 
guidelines. 

The second point I have to make is that the 
cost of even a small machine has gone up very 
high. So I feel that the limit of Rs. 25 lakhs 
fixed for small scale industries needs to be 
increased. 1 would request the Hon. Minister 
to kindly consider it now because with the 
building, machinery and other things being so 
high priced, Rs. 25 lakhs is a very small 
amount and this needs to be looked into so that 
more people can get benefit out of thi9. 

With regard to modernisation, it is 
of paramount importance in the indus 
trial sector and can assist to a large 
extent in removing sickness in the 
different sectors of the industry. I 
have only to submit that the Industry 
Ministry is not perhaps asserting it 
self in the way it has to. With the new 
Budget that has come, you will be 
surprised to know, Mr. Minister, that 
the incidence of custom duty auxiliary 
Custom      duty      and other     duties 
put together conies to 80 per cent on import of 
Machinery. No country in  the      world      
has      imposed      such 
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a   high , duty   on   the   import   of machinery.     
Any       machinery       which     can be     
imported     from     outside     will     be only 
that which is not available in the country  but  
to     impose  80  per  cert duty on this is 
counter-productive and also retards 
modernisation process.    I kwould request the 
hon. Minister take  this matter with the Finance 
Mlnls-t  and  ensure that,  In the first instance, 
the duty is done away with and if that  is  not 
possible,  it  should  be slashed  to, such  an  
extent that It is possible for people to import of 
it.. (Time  bell rings). 

Sir, you have been ringing the bell very 
often. I think I have twelve points more. 

THE VICE-CHAIRMAN- (SHPI R. 
RAMAKRISHNAN): You have spoken for 
twelve minutes. 

SHRI GHULAM RASOOL MATTO: All 
right, Sir, I have very many points and I think 
I will have occasions to speak on them. I 
thank yon very much for giving me this time. 
SHRI VITHALRAO MADHAVRAO 

JADHAV (Maharashtra): Sir, I am very glad to 
speak on the Industry Ministry, Sir. Mahatma 
Gandhi, the Father of the Nation said once, "Uf 
God gives me rebirth he must give it to me in 
the form of bread." Again he , said while 
leading to freedom move-1 merit of this 
country. "Charkha Chala ' chalakar lenge 
Swaraj" That means, when he spoke about 
bread, he meant agriculture. And when he said, 
"Charkha chala chalakar" he was speaking for 
industries. So, the Father of the Nation, at the 
time of leading the freedom movement of this 
country, had two things in his mind. One was 
about agriculture and the other was about 
industry. 

I am very proud to speak in this august 
House and say that under the able and 
eminent leadership of the great Father of our 
Nation. Pandit Jawaharlal Nehru brought out 
the modern temples of India in the form of 
industries in this country. He looked towards 
agriculture and there Is a lot of development 
and advancement in agriculture and    
agricultural    technology. 

 
 Pandit- Jawaharlal Nehru said that today's 
industries are the modern temples of India. He 
created the scientific base of industries by the 
formulation of the National Physical 

Laboratory, the National Chemical 
Laboratory and so many other national 
laboratories. He constructed new dams like 
Bhakra Nangal and others. 

While coming to the subject, I would like 
to state that so many speakers spoke on it but 
I think most of them did not come to the 
subject at all-They spoke vaguely. When I 
come to the subject actual, that is inaustry, 
India has emerged as one of the most 
important and ordered industrial coun-• tries 
in the world. That data T have. So, from that 
point of view I would like to make some 
important points. 

The first important industry of India is the 
small-scale industry. We are having two 
types of industries—small scale industry 
and heavy industry-There are other 
industries which do not come under the 
purview of the Industries Department, like 
electricity petroleum and so many other 
things. To speak about small-scale 
industries, the small-scale industries are 
very important from the following main ob-
jectives:— 

1. Wider  decentralisation  of   the 
industries. 

2. Utilisation of the scattered re 
sources in terms of men, material as 
well as money. 

3. Revival of the traditional indus 
tries as well as the creation of 
classes of entrepreneurs. 

Sir, what was the outlay in the First Plan? 
It was only Rs. 30 crores. Now, what was 
the outlay in the Sixth Plan? It Is 1,780 
crores—an outlay, which is a fantastic 
achievement we have made through our 
Plans. Pandit Nehru said that unless there Is 
planning nobody can prosper. So we 
formulated cur six Plans and now we are on 
the verge  of formulation of the Seventh 
Plan. So, Sir, if we compare the figure of 
1950-51 with the figure of 1983-84, the 
Iat*e» 
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figure is sixty times more at the current 
prices. Unregistered manufacturing units 
increased from Rs. 785 crorea in 1960-61 to 
Rs. 4,632 crores in 1977-78. The value added 
is 51 per cent more. During the Sixth Plan 
period, from 1980 to 1985...the output is just 
Rs. 15,725 crores in the terminal year 1984-
85. It has been envisaged that the 
corresponding rate of growth will be 8 per 
cent per annum. The employment coverage, 
both full time and part time, is estimated to 
increase from 23.58 million persons in 1979-
80 to about 32.60 million persons in 1984-85. 
Sir, the financial assistance by the 
commercial banks increased from Rs. 211 
crores at the end of 1968, before the 
nationalization, to about Rs. 2,844 •crores in 
1980. I am talking of the small scale sector. 
In 1980, it is 12 times more than what it was 
in 1968. The share of the small scale 
industries 

has increased from Rs. 251.07 cores in June, 
1969 to Rs. 3,763.82 crops' at the end of 
1981, which is 15 times more than what it 
was in 1969. The National Bank for 
Agricultural and Rural Development. .. 

THE VICE-CHAIRMAN     (SHRI R." 
RAMAKRISHNAN):     Mr.       Jadhav would 
yctu like to continue tomorrow 

SHRI VITHALRAO MADHAVRAO 
JADHAV; Yes, Sir.  

THE VICE-CHAIRMAN (SHRI R. 
RAMAKRISHNAN): The House stands 
adjourned till 11  A.M. tomorrow. 

  
The House then adjourned at two 

minutes past seven of the clock till 
eleven of the clock on Wednesday, 
the 9th May,  1984. 


